
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 15.04.2019 

NOTICE 
 

 

 

Take notice that the following matters listed on 15.04.2019 at 02:00 PM in the Court of Chairperson will not 

be taken up due to non-availability of the Bench. The next date of hearing will be notified later. 

 

 
 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A. No. 78 of 2019 

in Comp. App. 

(AT) No. 422 of 

2018  

S. Rengarajan 

Vs. 

Union of India, Ministry of 

Corporate Affairs  

Niraj Kumar Sanjay Shorey-

MCA 

2.  Comp. App. (AT) 

(Ins) No. 131 of 

2019 

 

Asset Reconstruction 

Company (India) Ltd. 

Vs. 

Unimark Remedies Ltd  

(Through Resolution 

Professional) & Anr. 

Shashank Agarwal Rohan Agrawal 

(R1), 

Ekta Choudhary 

3.  Compensation 

Application (AT)No. 

02 of 2018 

Maharashtra State Power 

Generation Co ltd 

Vs 

Nair Coal Services Ltd Ors  

K.K Sharma  Chetan S Dhore-R1 

Aishwarya G –R2 

Akshat Kulshresha-

R3 

4.  Transfer Original 

Petition (AT) 

(MRTP) No. 02 of 

2017 

(Old Compensation 

Application No. 51 of 

2000) 

Part Heard 

Macedon Indo Austrian Ventures 

Pvt. Ltd. 

Vs. 

New Standard Engineering Co. 

Ltd. 

 

 

 

 

 

Aditya Narain 

Gaurav Sharma 
Tamanna Goyal 

5.  Transfer Original 

Petition (AT) 

(MRTP) No. 04/2017 

(Old RTPE No. 

176/1999) 

Bansi Lal Arora Trust &Ors. 

Vs. 

Skipper Towers Pvt. Ltd. &Anr. 

 

PremaPriyadarshini R.D. Makheeja 

V. B. Arya 

6.  Contempt Case 

(AT) (MRTP)  

No. 05/2017 

InTransfer Original 

Petition (AT) 

(MRTP) No. 04/2017 

(Old Contempt 

Application No.  

02 /2017 in 

Old RTPE No.  

176/1999) 

Part Heard 

Bansi Lal Arora Trust &Ors. 

Vs. 

Skipper Towers Pvt. Ltd. &Anr. 

 

 

 

 

 

 

 

 

 

 

 

 

PremaPriyadarshini R.D. Makheeja 

V. B. Arya 



7.  Competition Appeal 

(AT) No. 31 of 2017 

 

Gujarat Alkalies and Chemicals 

Ltd. 

Vs. 

Competition Commission of India 

With 

YamanVerma Samar Bansal (R-

CC1) 

Sangram 

Patnaik-R2 

8.  Competition Appeal 

(AT)  

No. 33 of  2017 

Grasim Industries Ltd. 

Vs. 

CCI &Ors. 

Krithika Ramesh Samar Bansal (R-

CC1) 

Sangram 

Patnaik-R2 
 

 

 

 

 

 

 

 

 

 

 

Copy to: - 
1. Notice Board                                                                                                                         By Order 

2. Reception                                  -sd/- 

3. Record File                             

4. Website: www.nclat.nic.in                                                                                        Registrar
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